NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CA(CAA) No. 143/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU., MEMBER JUDICIAL
'Hon’ble Ms. MANORAMA KUMARI. MEMBER JUDICIAL

- Name of the Company: Krupa Autos Pvt Ltd.

1 Ch o MTEN Pelibq pep Perriaw

Section of the Companies Act: Section 230-232 of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) DESIGNATION  REPRESENTATION __SIGNATURE

" ORDER

Le rned FCA Mr. Hiten Parikh 1/b Parlkh & Majmudar present for Apphcant

Heard arguments of Learned FCA for Apphcant

Ord¢r reserved.

MANORAMA KUMARI BIKKI RAVEENDRA BABU

MEMBER JUDICIAL . . MEMBER JUDICIAL

Dated this the 27th day of October, 2017.




